FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
N KUMAR PROJECTS & INFRASTRUCTURE PRIVATE LIMITED
OPERATING IN REAL ESTATE AND INFRASTRUCTURE FACILITIES.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & | N KUMAR PROJECTS & INFRASTRUCTURE
CIN/ LLP No. PRIVATE LIMITED :
CIN: U45400MH2011PTC220794
PAN: AADCN7619Q
2. | Address of the registered office Ist Floor B, Poonam Chambers, Byramji Town,
Chhindwara Road, Nagpur, Maharashtra, India, 440013
3. | URL of website NA
4. | Details of the place where the majority of fixed | Poonam Mall VIP Road, East High Court Rd, Shankar
assets are located: Nagar, Ramdaspeth, Nagpur, Maharashtra 440010
5. | Installed capacity of main products/ services Company has one operational shopping mall and hotel
“under construction” at Ramdaspeth, Nagpur.
Company involves in the activities of construction and
infrastructure facilities of commercial Real Estate
including shopping mall, motels, hotels etc.
6. | Quantity and value of main products/ services sold | The Shopping mall is in operational status, however the
in the last financial year financials and custody of the assets of CD are yet to
handed over to the RP.
7. | Number of employees/ workmen NA
8. | Further details, including last available financial | For further details, write an email to
statements (with schedules) of two years, lists of | nkumarprojects.cirp@gmail.com
creditors are available at URL:
9. | Eligibility for resolution applicants under section | The Resolution Applicant must be eligible under section
25(2)(h) & 29A of the Code is available at 29A of the Insolvency and Bankruptcy Code, 2016.
For detailed EOI and eligibility criteria, please write an
email to nkumarprojects.cirp@gmail.com
10. | Last date for receipt of expression of interest 21.05.2026
11. | Date of issue of provisional list of prospective | 26.05.2026
resolution applicants
12. | Last date for submission of objections to 30.05.2026
provisional list
13. | Date of issue of final list of prospective resolution | 04.06.2026
applicants
14. | Date of issue of information memorandum, | 09.06.2026
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of resolution plans 09.07.2026
16. | Process email id to submit Expression of Interest | nkumarprojects.cirp@gmail.com
17. | Details of the corporate debtor’s registration status | Not Known

as MSME.

by feainiar Projects
Resolution Professional
Megha Agrawal

& Infrastructure Private Limites

SD/-

IP Megha Agrawal
IBBI/IPA-OOI/IP-PO1456/2018 19/12272
AFA valid up to 30.06.2027

Address For Correspondence: C/o Truenex Absolute Insolvency Resolutions LLP, Plot Number 72; 2nd
floor Anjaneya Niwas, Opposite Dew Trinity Hospital, Hindustan Colony, Wardha Road, Nagpur- 440015
Address Registered with IBBI: C/o Truenex Absolute Insolvency Resolution LLP,
001, Shivranjini Apartments, In Circle of Congress Nagar Garden, Congress Nagar,

Date: 07.05.2026

Nagpur — 440012 (M.S.)

Place: Nagpur For N KUMAR PROJECTS INFRASTRUCTURE PRIVATE LIMITED




¢ ‘ g, 0 4303,

o 1 FriAEER

wEaey ol e =, e

v, T i FO g A 6w
0, 37 RS A N F FHA FIAG
3qfo feremn vfdreee $3«gﬁaﬂ&m

, T i,
EiicE ]

I W e
Yoo IET g1 21 MEA WA a;gﬁzgmumm
0 T, XA ¢ A ¢ SR € fire’ a1 wieror

i aafor smyfee 3 oftoliat < e Ere
5, i = i 2 A e $

aF w=n L

EEi

, & O W SN S @ S AT :
FHAG WA B 5 . @
e G @ IR B VIS O S | qor e e e R,

navarashtra.com @@@Q® /naverashtra

: ER g
TEN T S SN Jen gmmmamﬁa—mm
o TG . T TG TR, T
s HAEE AR A A e dufee mmmwe afr e
T A ST e, WY formr BB, 2o T Q036 TSH I 3.
e qeE i

BRI

‘e W wte i i e, 9
o e e e e A e

S s Y St e, aftEE

‘WrER 3

o e @ e

e 3, s v @ wEn
‘T A @ i ) fevemd &

9% TWfeil

TR 3 G O 8 e g (R

Y FaE O T I T W
o 31 I G- T ST, W
iR A 47w e

Uy

B TR fersdies AT Refeael el a7

S0 T GUVBIIes 3T, TR e 71 Meel ¥Hafie 37 TR 3l 3rrden,

Rofecraan* 34801 7w T8 1 R 1 v e, 319 s ) s @ e e, Rl R PRI TR | iy,
4 TR . e, & ot a8 001 A 1 R R A @ AT SRR, | (o ey ;E'f;:“g: ki
5 . e = A A . T, B
I IO G
T UIc icil Glicpre e aldl el 70 e e v
wmomma ] & T R ween e e g e, TR ik W T W T S
i e e maﬁ%mﬂ fas a;‘mmﬁ, srgglw ; M&m
TR moseny AOHAES s (o MU GieeHat e ST He ed TR Pt T,
1 | s g b wifea. TF0 @ wER e g, s @ @ i sl m.mﬁﬁmaag
¥ | e ot e et | ettt pe vl B, v, YRR g @R A 3 Y, O aed @ e T AT e, 1 AR
e o iooto T, G TG A A HA TR TR FE A w e SR R, A T
4] S S e s | S A A &, A TS, ‘3 el TR . @ e wiws. v R T, T @ @
st bt i i o e s A W R W e e swad.'q A W)
! et | i v Y el et wm;ﬁa?aiﬁ e 3 71 o1 g i o 4
R St A W | o e v e ared G . i, s ST TR R g v T AT G
b s et k. """""_w o g | OIS A T AL TG R A B, A F I A ¥, ST FAr .
v | e '\ viqef oefiwemal Seomicw v - SRR Gfidla
B e Etd sy ||| [ e - ik aies. S | e — STER PUBLIC NOTICE 3 o7 T
e 1 e T oy ki ;me oven wh . 3w e w1, 0 | Doy o st w8 N THE COURT OF Juoce 2 3
e i v | (B | (B RS ||t | 3 A
4| ¥ETE 24(2) (@) Sk sue | Ruwadd w2 o 200¢ @ At g . - 0¢/rore-, wrnd wefr | syt g i ¥ ﬁﬂl iy M. Case No. 562078
: 3 A % AR T TR i’ for 29082020 3
preslmprbalalyry o S o || RS ] eadighios Sl g maing mmﬁﬁmmw$
O R e R || s e i o i Rl e St e i | e ont o gt
wwem i wabis oz 23, Sham Housing Society. Opp. Vislon, T TR R A,
Bl Pt e :.';'F:.:::Za-nm; e s sole v b . 3] (| S AR b v S 29 o s s o oo | 1 P57 ST R
/NI, S L, 560, e disersd hitus " 006.00| | |0RS o
R e RAeIn I SRR | A ) R S
3 o 1 3 o Housing Seciaty, Opp. Vislen Convent, o
e et et || G | [ B | vt At g
vk, e - i, i - IO AR | | [ s Pasy fomar Mk ) | SRS 1¢Co T 1841 B
; ; Y [oepetosty o " -
e R S| [ S | ETREEREY | T e
Frer ot 3 ¥ i S S R T | | |ow roke s sences FOEE
S | o P v sl e | sveeneny ot i s o v | | | R 7 7 s | [l o g e o e srmnn | | S T T oM
wmﬂ:«m’: mmMﬂﬁm ““""w“'d"“’rm i o
™ A= oo ; e g Em‘
St — T e i e o s || PTG s et foen | e - - i
A . e T AT A R R | felroat plonsgloghdigur] sl o, et
3 Tt F42 GAT A AR T arpel viafay 3@, s
"";“-"ﬂ v ol et e e o | | | fecsfieh v o] S| | |Asscans et ana o e e o | o s S
W@ IR eE AR AR ’ :
- Spstisdni wp o onksiox | | |, BARS07-05- 2026 m";::’ﬁ"“,"m": ﬂﬁﬁ \nﬂilw mmm
T, s S, £ et 5 . 6 €1 oo . 2, g . dim A R e oraae i1 s T
X 2y Order f e Cout B
ety O A o b v e e, W, SERIGT, A @D hwsworaw || T b}
: PR ST T et (g e e | 19666917320, 982230 00 80) o Jos 2 ||| WAt e
oce () PN 000




LOKMAT %6 TIMES

FORM G
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“RELEVANT PARTICULARS

Name of the corpomate deblor
along with PAN & CIN/ LLP No.

PAN: AMDCNTELS0

N KUMAR PROJECTS & INFR.
PRIVATE LIMITED

Address of the Fegistened Office

Town, Chhindwara Road, Nagpur,

1st Fioor B, Poonam Chambers, Byram|l

Maharashira, India, 440013

T URL of wabsite

A

Details of the place whene the

majority of fivad assets are located !

Rarmdaspeth, Magour, Maharashina 440010

Poonam Mall VIP Road, East High Court Rd, |

mmueu Capacity of main
OIS services

mall and hotel “under constrection”™
Rarmedaspeth, Nagpur.

of prospective resolution applicanis

.| Last date of submission of

el e o oo B B s mems fom o oom e ] B

30.05.3026

o

—.?'_

Company involws in the activities of
construction and infrastruciune facislies of
i commencial Rial Estate including shopping
g e | mall, rrotes, hotels ete. i
| 6. | Quantity and value of main Thi Shopping mall i in operational status,
products’ Senioes 506 in the Fowoiwr the: finoncials and custody of thé |
| | lost financial year a55e15 of CD are yot 1o handed over to the AP |
| T | Numbér of employecs/ workmen Pl : 7
| 8. | Further details including last For further dlm;mls. vmtf: an email o
| | svailable inancis statements (with | nkumarnpe Tail.com
| | schedules) of two years, lists of
| | croditors ane avallable at URL: , , ; s
| 9. | Efigibility for resolution applicants ™ | The Resolution Apglicant must be eligible
| | under section 25{2)(h} of the Code | undar section 284 of the Insuh!enqramw
is avallable at : Bankruptcy Code, 2018,
For detailed EOI and eligibility critena,
pleaﬁe wrﬁa an email o !
| 10.| Lest date of receipt of expresson 'ﬂ.ﬁf_’w Et}ﬂﬁ P at;! il
| of intsrest N Kumat Projects & e,tructbre v
| T Datte of ssue of the provisionai is1 | 28.05.2036 R agtaAgaval

Geare—y,




RHERLIUT IS B0 LIS pIURY LN I RS i ;
13.| Date of izsue of the final list of 04.06. 2026
prospeciive resalution applcants
Date of issue of inforrsation 09.06.2026
| memerandum, evalustion matrix,

f and meguest for reselution plans o
prospective resolulion appicants L
15.| Last date Tor submission of 09.07.2026
resolution plans

| 18, Process email id to submit
| | Expression of Interest

| 17. | Detaiss of the Comporati deblor's Mot Brown

E

Duate: OF.05.2028 S0/ |
KM D IP Mogha Agriwal

lBﬁUlﬁ&-ﬂﬂLﬂﬁPﬂMﬁﬁfiﬂi&-iﬂf 12272 |
AFA valid up to 30,06.2027 |
Address For Correspondenca: C/o Truenex Absolute Insolvency Resclutions LLP, Plot |

Number T2; 2nd Boor Anjaneya Niwas, Opposite Dew Trinity Hospital, Hindustan él
Colony, Wardha Road, Nagpur- 440015 |
Address Reglstered with IBBI: Cfo Truenex Absolute Insobsency Resolution LLP, |
001, Shivranjini Apartrenis, In Circle of Congress Nagar Garden, |

Congress Nagar Nagpur = 440012 (M5, ]
Forf N HUMAR PROJECTS INFRASTRUCTURE PRIVATE LIMITED {

|

Magpur Main
Page No.9 May 07, 2026
Powered by: erelego.com

Spar

ects & mfraatmcture Pri
Resolution Professio
MeghaAgrawa\

vate Limited
N Kurnar Proj ‘




